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RAJYA SABHA
Wednesday, the 24th February, 1965/the

5th Phatguna, 1886 (Saka)

The House met at eleven of the clock, MR.
CHAIRMAN in the Chair.
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1965 ] to Questions 844

-"ALLOTMENT OF RESIDENTIAL
ACCOMMODATION TO GOVERNMENT
EMPLOYEES

*121. SHRI B. N. BHARGAVA : Wilt the
Minister of WORKS AND HOUSING be pleased
to state :

(a) the number of Class I, Class II,
Class 111 and Class IV employees in Delhi
who have not been allotted Government
residential accommodation so far; and

(b) the number of them in each class
who have come on deputation from the
Slates and are working in the Public Under
takings and have been allotted Government
residential accommodation during the last

five years ?]
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tUra. MINISTER oF WORKS AND
HOUSING (SHRI MEHR CHANP KHANNA) : (a)
and (b) Waiting list for the purpose of,
allotment of Government quarters is not
maintained according to the class of

service to which officers belong, bLit on the
basis of the range of their emoluments. A
statement showing the position of allotments
is placed on the Table of the Rajya Sabha.

. STATEMENT
The position about aklotmeni of residences in the general pool n Defhi 'is a8
under ;—
Type of No, of No, of
ageom- Pay ranges of officers entitled to that type officers officers
. modation allotted  waiting
residences for
allotment
| " Below Rs. 110 12,246 14,{31-
11 Rs. 110 to 249 11,584 34 738
11 Rs. 250 to 399 4,301 9,946
v Rs. 400 to 699 4,392 4,386
k4 Rs. 700 to 1299 1,958 2,185
vI Rs. 1300 to 2249 586 627
VII and
p77111 Rs. 2250 and above 243 82
ToTaL L. 35311 66,095

The number of general pool residences allotted during the last five years to the
officers who have come on deputation from the States and are working in the Public

Undertakings is as under :—

Tvpe VII . . . 8
Tvpe V1 . . 3 T
Type V . . 4
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SHRI I. K. GUJRAL : Sir, in view of the fact
that socialist society is our objective, and
particularly it must express itself in housing,
has the Government now come to the
conclusion that allotment of housing j should
not be according to the salary but according to
the social needs of a person ?

SHRI MEHR CH\WD KHANNA : i is a
very big question. Up till now we have been
dealing with it on the basis of pay ranges. We
are not able to tackle this problem even on
this basis. So it will be very difficult for me
now to make a diversion or departure of a
very basic and fundamental nature.

CoL. B. H. ZA1DI : On more than one
occasion, Pandit Jawaharlal Nehru had stated
that no quarter meant for Class IV employees
should have less than two rooms. Is that
policy being implemented in the case of new
construction, and what is the position
regarding houses already existing which have
only one room ?

SHRI MEHR CHAND KHANNA : What
the late Prime Minister indicated was that in
future for this lower category of persons we
should not construct houses with less than two
rooms: we should give two rooms instead of
one. We are adopting that .policy now and
working on those lines.

SHRI G. M. MIR : J would like to know
what decision has been taken in the Housing
Ministers' Conference at Chandigarh with
regard to housing accommodation for the poor
people.
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SHRI MEHR CHAND KHANNA: Sir,
these are two separate questions. This is in
regard to the general pool accommodation.
Thai is social housing.
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SHRI FARIDUL HAQ ANSARI : The-hon.
Minister has just stated that he is building
houses for Class II, III and IV employees of
the Government. Does he know that almost all
the Class I employees of the Government have
got accommodation round about their offices,
in spite of the fact that they have cars at their'
disposal ? May I know whether he is con-
templating to build houses for Class II, III and
IV employees nearer to their offices?

SHrRi MEHRCH\ND KHANNA : I never
excluded Class I. When I talked of lower
category, I meant from I to IV. Our policy
now is to build offices in colonies. In fact, in
Ramakrishnapuram and many other colonies
we are building offices so that these
Government employees work there and also
live there.

SHRI A. D. MANI : Sir, according to the
Statement as many as 66 thousand persons are
awaiting  allotment of residential ac-
commodation. The hon. Minister has said th;il
he is trying to build more houses provided
material for the construction is available. May
I ask him what is the plan that the Ministry is
having for the next five years for the
construction of houses to accommodate these
officers ?

SHRI MEHR CHAND KHANNA : As far as
the Fourth Five Year Plan is concerned, we
are making an allocation of about Rs. 100
crores—that is what I have suggested to the
Planning Commission— for the construction
of houses in the Government sector as against
Rs. 25 or Rs. 30 crores provided in the Third
Plan.
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SHRI B. K. GAIKWAD : May I know
whether it is a fact that the Government
servants have formed their own co-operative
housing societies and, if so, what is their
number and whether it is a fact that some
Scheduled Caste Government employees have
formed a housing society and demanded
Government lands and instead of giving them
lands, those lands are being sold by the
Government by public auction '.'

SHRI MEHR CHAND KHANNA : I go on
repeating myself that there is a confusion as
regards construction undertaken by the
Government in the general pool and the social
housing scheme. All these cooperative
societies and other schemes cover the social
housing scheme. We are dealing with them in
the States as well as in the Union Territories.
If the Member wants specific information
about a particular scheme in any particular
State, I shall give the answer.  As regards the
other question
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about auctioning of land, or sale of land, it is
right that the land prices are shooting up but it
will be very wrong on my part to start
allotting lands on a negotiated basis to
anybody. That is likely to cause complications
and may not be very desirable. So we do
auction lands but those lands naturally are
purchased by those who can afford to pay, but
in the social housing scheme we have an
entirely different pattern.

SHRIMATI SHAKUNTALA PAR \NJ-PYE :
What is happening to the prefabricated
housing scheme ?

SHRI MEHR CHAND KHANNA : As
regards the prefabricated housing scheme, we
have made very good progress. The factory is
doing very good work and according to our
new experiment, we should be able to
undertake prefabricated housing on a very
large-scale. We have even put up some
prototype houses near Mehrauli. If the hon.
Member is interested, 1 shall see that she is
shown the new houses that we are putting up.
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